
HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR
?k:k ?k x r<

ORDER

No. \ q\ Dated 
=. l -l 1^ tt

Sanctiotl is hereby accorded to the grant of Financial Assistance in favourof below named . Advocates/Dependenti of d""*;;; Advocates forntedical/financial assistance out of the Advocate's w.rru." eund rnaintained by theconcerned authority, as per the detail given against each:-

Name of the Auflrorities

Snrt. Zohra labeen W,l/oTate Sh.
Mushtaq Husserin Shah A<Jvocate
R/O Qasba, tbhsil Ilaveli. District
Poonch.

Rs.3.00 Lacs Registrar .luaicial, Eigh Court
Wing Jammu.

Sh. Sanreer N4tl i kJavoc.dte
R/O W.No.l0. H.No.l5, Disrt.
Poonch.

Rs.5.00 Lacs Registrar Judicial, Higlr Court
Wing Jarnmu.

Srrrt. Anita Kolrli 1W,J of
Sh.t{ajcsh Kohli, Advocate)
R/O ll.No.4l5 Gali Katvar
Mandi,.lammu

Rs.2.00 Lacs Principal District & Sess..rons

Mst. Feroza fabasum WaJo l_ate
Sh. Mohamrnad lrfan Sheikh, Aclv.
R/O Bagh-i-Baohroo, Disft.

Rs.3.00 Lacs Principal District & &ssions
Judge, Budgam.

Sh. Ilaf'ccz ur lle hrnan, Adv.
R/O Jammu

Rs.3.00 Lacs Principal District & Sessions

By Order

No.

Copy forlvarded to the:-
1. Principal Secretary to Hon'ble the Chief Justice, High Court of J&K,

Srinagar
2. Secretary to Hon'ble Mr. Justice Ali Mohammad Magray
3. Secretary to Hon'ble Mr. Justice Dhiraj Singh Thakur

. ... ... for inforrnation of Their Lordship.
4. Registrar Judicial, J&K High Couft, Jammu.
5. Principal District & Sessions Judge Poonch for information.
6-7. Principal District & Sessions Judge Jamrnu/Budgam.

amounr;;ili;;":Jfffi:,',;ffi1,Hil?:"1i:T:ffi ,fi il:iH:;iilft1
the Advocate's Welfare Fund Account maintained by their offices.

Cdht?1[t,. .

Dated 5-o \ ol

I

Judge,.larnnru.



8-9. President, J&K High Court Bar Association, Jammu/Srinagar for information.

l0- 12. President, DisiriJt Bar Association' Budgam / Poonch/ Chadoora'

13. In_charge N.I.c. High courl "f 
Ji[ s;nagar tbr uploading on the official

website of J&K High Court'

14-18.


